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Name of govt, servant

Servige to which belong :

Total lenath of service up tedate
11} In Non zazctied rank

(i1 Ty gazeited vank

Tl nes vyt smesesi crrned sl ond P e tien
FICAST POsL UGN i"-Em.,C o [ 1

TOLUE 2t BHCOne Ll i s
1712w 3102

During the calendar year 2012,

Declaration ¢

Date -

I do hereby declare that the retuen enclosed IFan
my  knowledee and helief. in respect of inform
Sub-rule of the Rule 18 of Centrab Services (Conduct) Rules, 1964.

15,7,2013,

P [
AL ATCIINT)

r -

ABTLUTIESAS ON 31122002

vivek sharma,

Court No.2, Ghumarwin.

At Baede Al
Sosivad, wnGh .

9,56,607/- Nil  -Nil,
9,56,607/

------------------- only

1 1 ta Vare complete. true and carrect fo the best of
ation due to furnished. by me under the provision of

T T

Cl S.i““ ; r "Cum
Judicial Magitrnts 1st Clags
Cpur! Ro -t Ghumarwin
Disit, Bllazpur (H.2 )
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Form Nao -1
PROPERTY IN RESPECT OF SH.

e{(Jr, Div), Court No, 2,

Vivek sharma

una;win.;p;stgl Bilaspur,Hp,
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19,7,2013,

Ny

Civit Judg
JeHEBAN Lo traee 15t Class
Court No =!! Ghumarwin

Distt, Bilarpur (B.B.)




Form No-=H

STATEMENT OF LIQUID ASSETS 0F sH .- Vivek Sharma, Civil Judge(Jr. Div,), Court.No.2, Ghumarwin ,
st AS ONZIST DECEMBER, 2012 ‘Distte Bilaspur, H.p2

Tl Iy b v Ty s i et e e b
].. {;:,-.; SanTe e e LAY LA AR L AN LR AR ENL S YT
-

2. Debenture, Joans. advanees and investent (such as Shares seeuritios and debentures cie)

[sr Pescriphion Name fakdress ol Amount f Honetin awn Annuul Hemarks
ANES company. bank cle nanic address o | income
person in whose | derived
| name held and
N 3 ‘ _relutionship ) ]
L i e 1 R S O SO
P ' |
1. A/c No, State Bank of 1,84,880/~ =« - -
¢ 30545071762 | 1ndia, Dalhousie |
2, AfC No, . . | State Bank of - o
65014199619 patiala 1,398/ - -
, phar¥amshala
3.| A/C No, - Punjab Naticnal 19,169/- - -
iV04270001053709 The Mall shimla .
4, A/C No, ' pun¥ab National 10,576/~ shaily _
303400150009052'5 Bank Shama,wil
0742013 ks Vi
Dat '}:2“2"% 13 CrtJadkatir

Judiciat Magisirore 15t Clagi
Court Wo =1 Ohumarwin
Distt, Bilaspar (. F.)
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FORM NO. Il

Statement of movable property in respect of Sh. Vivek Sharma, Civil Judge (Jr.

Div.), Court No. 2, Ghumarwin, Distt. Bilaspur, H.P. as on the 31% Decembet,

2012

| Sl No. Description of Price or value at the ime | If not in own name, How acquired Remarks 1‘

4 items of acquisition and/or the | name and address of the with approximate ]

( total payments made person in whose name date of !

| upto the date of return, ar_ld his/her relationship acquisition :

' as the case may be, in with the Gavernment

. case of anticles servant

i purchased on hire

. purchase or instalment

basis :
. !

1 2 3 4 5 6 ;

L SONY LED | ¥ 43,000/- _ Purchased | Nil.

i v. (Approx.) from |
personal
saving after |
due
information.

|2, Micro wave [ ¥ 12,000/- Purchased Nil.

(Samsung) | (Approx.) from
personal

“ saving in the

. year,2007. 't

3. Washing | ¥ 12,000/- _ Purchased | Nil. "

' Machine (Approx.) from !

{Samsung) personal li
saving in the
year,2007. J
, 4. Gold Not known _ Gifted by Nil. 1
7 ornaments parents and [
total parents-in- |
weighing 30 law at the
tolas time of
{Approx.) marriage.
i 5. Old Maruti | 75,000/ _ Giftedby | Nil. |
Car No.HP- | (Approx.) father prior :
52-0022 to eptry in "
N i ser\%ce. _ J

Date 19.7.2013

Signafafeit Jodge/fTr. Rive )-Cem
Jodicial Magistrats 1st Clay
Court No ~i] Ghumgrein

Distt, Bilaspur (.2}



STATENMENT PROVIDENT FUND & LT CPOLICY OF i . Vivek gharm
: JISTDECEMBER, 2012

FForm Na -1V

a, Civil Judge(Jr,Div. ), Court No. 2,
Ghumarwin, Distt. Bilaspur, H,.pP.

[ S No Policy No Hnsurance | Sum Amount of | Type OF Closing Contribution Remirks
& Date Company | assured/DO | Annual Provident Bulinee on | Made
N ) Maturiy Premivm lund 01.04.2011 | Subscgucntty ]
1 Gls LIC GPF/HEFOR
as per
o ~ statement
PoF including
SRS N i ! : | ieres
11,4, 2007 T Upto ; |
1. |t ! 31.3.2012] s
31,12,20p2 =4,04,559/ -
@120/~ April 1216,55,290/-
. per month to Dec, 1
69x120 | =-Nil-| oNil~ | =-- G.pP.F |1,10,63¢k 6,96,999/
=8280/ = =1,31,715/-

inst,

41,709f=

l)at(‘ 19‘ 7. 2013.




Foarm No -V

' _ Vivek sharma, Civil Judge(Jr,piv,), Court No,?2
ATV ENT O DERTS ANDOTIITR VA TYIN RESPECT OF ST scecanrm e <o mmimme -~ - LoalldiV g {» ey
STATIMENT OF DEETS AND OTHER 1L H[[-il“\‘_I{\‘EE‘HLIH‘E_(”’i_’(‘]i‘?LI‘:;‘ o Shumarwin, DListt, Bilaspur  H.P .
S Na Amount CTName& Address of | Date OF Incurring Detail OF Ruemurks
[ Creditor | Liabilny | Transaction
T 2 E |4 RE 6 ]
il e
GIvil Yodge 174 TTve )-Cum
Cien Jodizinl Mivglctrate Tnt Class
Yale ALY SiEnature _
bate 19,7,2013, Couri No =!I Ghurarwia

Distt, Bilarper 47 )



